
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS IUDGE (SOUTH) V
DISTRICT COURT COMPLEX, SAKET, NEW DELHI

Pursuant to the Transfer 8: Posting of the Iudicial Officers and i.n partial modjficafion of the ea;-jjer

orders on the subject, the following Officer(s) ln-Charge are appointed to look after and supervise the work

of the Branches indicated against their names, with Administrative Officers (]ud1.)/Branch In-Charges
deputed to assist them, with immediate effect.

S.No. Branch Connected/Attached Officer In-Charge Link Officer In- Branch In-
/ Branches/Sections/ l Charge Charge
Cells] Units etc. 1

0'1 ‘Library Branch . ____ Ms. Shunali Gupta, Mr. Ranjeet Singh Mr. Rajinder
Addl. Sessions Acldl. Sessions Kumar Tuteja, ,
Iiidge (FTC)-02, judge (Electricity) Sr. Iudicial

7 (South) Assistant

02 Leave Santioning p _ Mr. Sancleep Yadav, Ms. Anuradha p Mr. Rajinder
Authority of ‘ District Iudge Shukla, Kuinar Tuteja,
Judicial Officers (Commercial District Judge Sr. Iudicial .

l p Court)-03, (South) (Commercial Assistant _
‘ Court)-02, (South)

03 \Nazarat Branch __ 1\/ls. ShilpiSingh, Yashdeep iii. Nafe Singh,
‘ C ~Aclministrative Chahal, Civil t District Nazir

1 p Iudge, (South) Judge-O2, (South)

§\'ulus:-
1. All the correspondence with the I-lon'ble High Court shall be made only by the Principal District 8:

Sessions Judge (South).

2. Rest of the condition(s) will remain same as mentioned in the order of Officer In-chai-ge(s)
circulated vide No.9124—9324/Iudl./South]Sal<et/ND/2026 dated 19.02.202_6.
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(GURVINDER PAL SINGH)
Principal District 8: Sessions Iudge (South)
District Courts Complex, Saket, New Dell?’ I

... , _ +1’N0. a on 2 ~ 202 5 /]udl./South/Saket/ND/2026 Dated:- 9 202$
Copy to:~

1. The Principal District 8: Sessions judge (Headquarters), Tis I-lazari Courts Complex, Delhi.
2. The Principal District & Sessions Iudge (South-East), Saket Courts Complex, New Delhi.
3. All Officers of Delhi Higher Iudicial Service 8: Delhi judicial Service posted at Saket Courts _

Complex, New Delhi. p
4. The Nodal Officer, Website Saket Court Complex, New Delhi with a request to upload the same on

the website i.e. www.ecourts.gov.in/ south 8: south~east delhi.
5. The Public Relation Officer, Sake’: Court Complex, New Delhi.
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6. The Administrative Officer(s) (]udl.)/ Branch ln—Charges of all Branches/Sect-ions/Cel1/Units etc. at
Saket Courts Complex, New Delhi.

7. For uploading on LAYERS.
avg For uploading on Centralized Website through LAYERS.
9. Guard File.
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